127 Cutbreak of Cholera among refugees
Jfrom Bangla Desh (C. A.)

[Shrimati Indra Gandhi]
affects the local population. I do not think
I can add much, because the other question
ask-d by the hon. Member is an overall quits-
tion which we have discussed many times. I
should only like to refute that part of this
statement where he says that we are trying to
encourage the Government of West Pakistan

or that we are appeasing them in any way, I
protest against that statement.

SHRI SHYAMNANDAN MISHRA : In-
directly encouraging.

SHRIMATI INDIRA GANDHI: Neither in-
directly not directly are we encouraging them.
In fact, we are very active in drawing the
world’s attention to the real state of affairs there.
As the House knows, this is a rather delicate
matter which we have discussed on numerous
occasions with the Members of the Opposition
and we can discuss it again with them. I do
not think that one can talk ahout these things
especially in answar to a calling-attention-notice
which _deals with a specific matter such as the
outbreak of cholera.
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PAPERS LAID ON THE TABLE

NavarL CerEmoOnIAL, CONDITIONS OF SERVICE
AND MISGELLANEOUS (AMENDMENT)
REGULATIONS

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM): T beg to lay on the
Table a copy of the Naval Ceremenial Condi-
tions of Service and Miscellaneous (Amend-
ment) Regulations, 1971 (Hindi and English
versions) published in Notification No. S.R.O.
179 in Gazette of India dated the 29th May,
1971, under section 185 of the Navy Act, 1957,
[Placed in Library. See No, L'1--326/71]

Rerorts uspeEr ArricLE 131 (1) OF THE
CONSTITUTION AND APPROPRIATION
AccounTts Fro.

THE MINISTER OF STATE
MINISTRY OF FINANCE (SHRI
GANLSH) : T beg to lay on the Table ;

IN THE
K R.



